
(.l.li.C. Sch. l-7)

From:
Mohammad Shakir
Ilegistrar Ceneral.
I{igir Cloufl ot' J lurrkliuntJ.
Itanchi.

FaxNo.-0651 -248 1ll6

File No. XXI K6)l t 1202i -24lApptt
Letter No. /Agli:tt
Dated:

'ft'r

IVIs. B:rhita Prased, Presiding Of-Tlcer, L,abolrr Court, F{azaribaglr.

iVIr'. Dhruva Chandra Mishra, l'residing Offlcer') Lal:our Court, Ranehi.

Mr'. Rama Shanker Singh, Presiding Officer, Laborlr Couft, Janrshedpur.

Mr". Anr"rj Kumar No. I, Presiding Officer, Labour Court, Bokaro.

Mr. Arvind Kunrar No. I, Presiding Officer, Labour Couft, Deoghar.

Ms. Prem Lata Tripathi, Presiding Officer, Labour Couft, Dhanbad.

-sub:- Regarding nominatiorr for One day Workshop ou Labour L,:rws lor Presidirrg Officers of Lnbour
Courts (W-03) (06 Participnnts), scheduled to be hetd on 7fl'Januaryo 2A24 at Jutliciui Acaderny

Jharkhand, Ranchi.

Sir/il,lnilanr,

I am clirected to infontr that the Court has been pleased to nominate you tbr attending One day

Worlishop on Labour Larvs for Presiding Officers of Labour Courts (W-03) (06 Participants), scheduled to

be lreld on 7'h January,2024 at Judicial Academy Jharkhand, Ranchi.

The arrangement for the stay will be made in Hostels of Judicial Academy Jharkhand, Near Dhurwa

Dam, Ranchi from the evening of preceding day of the training till the evening of concluding day of the

tralning. You have to report at Academy for Training on or before 09:30 A.M. for registratiou, in proper

dress.

You are, therefore. directed to attend the aforesaid Training Programme on the date as mentioned

above.

Accordingly, you are accorded necessary permission to attend the aforesaid training programme.

Yours sincerely,
Sd/- Mohammad Shakir

6., r General
h{emo No. thppft. f)tted, Ritnchi, the

Copy forwarded to the Director, Judicial Academy Jharkhand, Ranchi for information and

needfirl with reference to his letter No. I 540l.lAJ dated 19.12.2023/ The Principal; District & Sessions

.ludge, I{azaribagh. Janrshedpur, Bokaro, Deoghar & Dhanbad including the Judicial Cornmissioner.

"t'-Ranchi/ the Member Secretary, JHALSA tbr intbrmation and needful/ the C.P.C., e-Courts Project, [{igh
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Court of .lharkhand, Ranchi for information and getting uploaded the letter on the Court
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